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inquire into and see. So far as Gala-dhari and 
other matters are concerned, they are matters 
for inquiry and I can assure the hon. Member 
that we will inquire into them. 

MR. DEPUTY' CHAIRMAN. The Calling 
Attention will continue after lunch. 

DR. (SHRIMATI) RAJINDER 
KAUR  (Punjab);   Sir, ................. 

MR. DEPUTY CHAIRMAN; Please take 
your seat. When I am standing, you cannot 
speak. 

DR. (SHRIMATI) RAJINDER KAUR: 
And after that you will run away.    If you 
promise... 

ANNOUNCEMENT RE THE ARREST 
AND RELEASE OF SHRI B. 

SATYANARAYAN REDDY AND THE 
ARREST OF SHRI SURENDRA MOHAN 

MR. DEPUTY CHAIRMAN: I have to 
inform Members that I have received the 
following communication dated the 5th 
September, 1981, from *he Inspector of 
Police, Saifabad Police Station, Hyderabad, 
regarding the arrest and release of Shri B. 
Satyanarayan Reddy, Member, Rajya Sabha; 

"On 5/9/80 at 11.00 A.M., Shri B. Satya 
Narayan Reddy, Member of Rajya Sabha, 
staged a demonstration in front of the 
Secretariat along with 25 Lok Dal 
volunteers, including Shri Janardhan Reddy, 
Local M.L.A., against price rise etc. They 
obstructed vehicular traffic on the main 
road. Hence they were taken Into custody 
for violating regulatory orders of the 
Commissioner of Police U/S 22/76 of Hy-
derabad City Police Act vide Case No. 
860/81. Subsequently they were released by 
the Police.'' 

I have also to inform Members that I have 
received the following message dated  the  
5th  September,  1981, 

from the District Magistrate, Luck-now, 
regarding the arrest of Shri Surendra Mohan, 
Member Rajya Sabha: 

•'SHRI SURENDRA MOHAN MEMBER. 
OP PARLIAMENT (RAJYA SABHA) HAS 
BEEN ARUESTED U/S. 151/107/116 Cr. P. 
C. ON 5-9-81 AND LODGED IN DISTRICT 
JAIL, SITAPUR." 

 
The House then adjourned for 

luoch at seven minutes past one of 
the clock. 

The House reassembled after lunch at two 
minutes past two of the clock, MR.  
DEPUTY     CHAHIMAN    in the 
Chair. 

CALLING ATTENTION TO A MATTER OF 
URGENT PUBLIC IMPORTANCE 

Reported    operations in narcotics in Delhi 
by a Gang called "Jassi" having 

Internationa}  Links—Contd 

MR. DEPUTY CHAIRMAN; Mr. Shiva 
Chandra Jha. Not present. Mr. Rameshwar 
Singh 
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MR. DEPUTY CHAIRMAN: Shri Jagdish 
Prasad Mathur, Special Mention now. 

REFERENCE    TO    THE    ALLEGED 
QUESTIONABLE   ACTIVITIES   OF 

GALDARI  BROTHERS 


